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fb )  If ao, the iuobh o f  the State* 
and Union Territories afftored by the 
disease and the number o f  deaths 
reported State-wise; and

(c) the steps taken to check and to 
eradicate it from the country?

Tbe Deputy Minister In tbe Minis­
try of Health and Family Planning 
<Skrl B. S. M orthy): (a) Yes, Sir.

(b ) All the States and Union Terri­
tories were affected by smallpox in 
varying degrees. A  statement show­
ing the number of deaths reported 
Statewise is laid on the Table of the 
House. [Placed in Libji. See No. LT- 
371/67],

(c ) Intensive vaccination and re~ 
vaccination campaigns have been 
undertaken. Additional fleld staff 
have been employed for this purpose 
in some States. Continuous publicity- 
under the National Smallpox Eradi­
cation Programme in the last few 
years has helped in the reporting of 
a large number of smallpox cases. 
Efforts to vaccinate those sections of 
tbe population, which have been left 
out so far, have also been intensified.
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Will the Minister off M i W —  and 
C kndM b be pleased to rater to tbe 
reply given to Starrad QnasHwi Ho.

161 on the 80th March. 1997 regard­
ing U. S. Investment In fertiliser 
Industry and state:

(a) whether ft is a fact that Ike 
investor* are asking for more conces­
sions including the extension o f the 
deadline fixed for receiving the offers 
than what Government are prepared 
to give them; and

(b) the attitude o f Government to 
further concessions to U. S. investment 
in fertiliser Industry in India?

Tke Minister o f Planning, Petroleum 
and Chemicals and Social Welfare
(Shri Asoka Mehta): (a) and (b). No 
further concessions have been asked 
for by the foreign investors. As 
announced in the statement made in 
the LiOk Sabha on the 31st March, 
1967, all proposals pending on the 31st 
March, 1867 for the establishment of 
fertilizer factories will bv dealt with 
under the policy of December. 1965 
provided negotiations with ihe con­
cerned parties culminate in the issue 
of industrial licences by the 31st De­
cember. 1967 and the projects could 
be expected to make a timely contri­
bution to the increase in indigenous 
production. Any new proposals that 
come up during the period will be 
dealt with in the same manner, pro­
vided they satisfy the same conditions.

Kadana Daw
*71. Shri Vinadendm  Knmar Shah:

Will the Minister o f Irrigation and 
Power be pleased to state:

(a) the terms and conditions ot 
settlement between the Gujarat and 
Rajasthan Government* in respect of 
Kadana Dam;

(b ) whether it is a fact that the 
Gujarat Government have to  bear the 
total cast o f  this project till the dam 
starts functioning; and

(c ) If so, tke benefits that the State 
of Gujarat will sat and the method 
by which the Rajasthan Government 
win compensate H, in view of ttft tact 
that tfte State Chtfaret 1* J8M*r *»  
hoar all tlW 'lBltttl




